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Sr.No. Case Number

Respondent Advocate

10

MACAPpp./121/2014
WITH LCR

MACApp./195/2014
WITH LCR

MACApp./70/2016
WITH LCR
MACApp./87/2016
WITH LCR

MACAPpp./147/2016

MACApp./275/2016
WITH LCR

MACApp./318/2016

MACApp./319/2016

MACApp./52/2017
WITH LCR

MACApp./85/2017
WITH LCR

FURFURI BARMAN and 5 ORS.

Versus

SISIR KUMAR NATH and ANR.

SRI GOUR MALO
Versus

SMT. BINUMAI HAZARIKA
Versus

SRI ELDRIN KOCH AND 2 ORS.
NATIONAL INSURANCE CO. LTD.

Versus

MUST. WAZIDA BEGUM and 4 ORS.

SRI RAJIB DAS
Versus

SRI MONORANJAN PHUKAN and ANR

THE NATIONAL INSURANCE CO. LTD and
ANR,

SRI LAKHINANDAN BORAH

Versus

2 ORS

SMT ROMA RANI NATH
Versus

SRI DIPAK DAS and 2 ORS

THE NATIONAL INSURANCE CO. LTD and

PINJIRA BEGUM and 4 ORS,

Versus

SMTI SUMITRA BALA DAS
Versus

NATIONAL INSURANCE CO. LTD and 2

ORS

BISWAJIT CHOWDHURY and ANR

Versus

AKLESH SAH and 2 ORS,

THE REGIONAL MANAGER and ANR,

BEFORE:
HONOURABLE MR. JUSTICE MANASH RANJAN PATHAK
COURT NO: 3
Main Parties Petitioner Advocate
HEARING

MR.A R AGARWALA
MR.P PATOWARY

MR. A R AGARWALA

MR. D K KALITA
MR. K K PARASAR

MR.R K BHATRA
MS.A BORA
MS.P HUJURI
MR A SAIKIA

MR.J JOHN
MR.A G CHOUDHURY

MS.S KHANIKAR
MS.P BARUAH

MR.D K KALITA
MR.K K PARASAR

MR.A R AGARWALA

MR.B BISHAYA
MR.B U LASKAR

MR.S K SANGANERIA
MR.N BHATRA
MR G JALAN

MR.P K BARMAN
MR.S S S RAHMAN
MS.B GOSWAMI
MR.S B RAHMAN
MS.D D BARMAN

MR. A DUTTA(R-1)
MRS. P M DUTTA (R-1)

MR. R GOSWAMI (R3)
MS. M SAIKIA (R3)
MS. P BORTHAKUR (R3)

MR.T ISLAM(R1-4)
MS.S PARBIN

MR.S BHUYAN(R-2)
MR.R GOSWAMI(R-2)
MS.M SAIKIAR-2

MS.P BORTHAKUR(R-2)

MR.B K PURKAYASTHA
MR. A BARUA

MR.B BISHAYA

MS.K DEKA

MR.A ] SAIKIA(R-3)
MR.U K DUTTA(R-3)
MR.B KAKATIR-3
MR.K BORAH(R-3)

MR.A ] SAIKIA
MR.U K DUTTA
MR.B KAKATI
MR.K BORAH

MRS. S ROY (R1)
MR.D K JAIN (R-2)
MS. | DAS (R1)

MS.S ROY(R- 3)
MS.I DAS(R- 3)
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13

14

15

16

17

18

19

20

21

22

23

24

25

MACApp./211/2017
WITH LCR

MACApp./234/2017
WITH LCR

MACApp./382/2017

MACApp./395/2017
CAVT. NO. 483/2017

MACApp./465/2017
WITH LCR

MACApp./525/2017
WITH LCR

MACApp./539/2017
WITH LCR

MACApp./92/2018
WITH LCR

MACAPpp./179/2018
WITH LCR

MACApp./262/2018

MACApp./302/2018
WITH LCR

MACApp./753/2018
WITH LCR

MACAPpp./773/2018
WITH LCR

MACApp./776/2018
WITH LCR

MACApp./821/2018
WITH LCR

SRI PROBHAT SALAI and 2 ORS MR.S RAHMAN
Versus

NATIONAL INSURANCE COMPANY LTD

and 4 ORS

SMT DALIMI SUTRADHAR and 5 ORS MR.K SARMA
Versus MR.D DAS

NATIONAL INSURANCE COMPANY MR.B ] TALUKDAR
LIMITED and 2 ORS MS.K'M SARMA

SMT IRAMONI DEKA @ GOGOIl and ANR  MR.A R AGARWALA
Versus MD.K ALI

THE REGIONAL MANAGER THE NATIONAL

INSURANCE CO. LTD and 2 ORS

NATIONAL INSURANCE CO. LTD MR. K K BHATRA
Versus MR. S DAS
SMT LALITA DEVI and 4 ORS MR. R K BHATRA
MS. A BORA
MS. P HUJURI
MR. A SAIKIA
MR. D K BHATRA

MOFILA BEWA and ANR MR.A R AGARWALA
Versus MR.R ZAHAN
MD FAIZUDDIN and 3 ORS

BASIRON NESSA and 3 ORS MR.A R AGARWALA
Versus MD.K ALI

THE REGIONAL MANAGER NATIONAL

INSURANCE CO. LTD and ANR

SMTI BORODA ADHIKARY and ANR MR.O P BHATI
Versus MR.T C DAS
M/S NATIONAL INSURANCE CO. LTD and MR D MONDAL
ANR MR.P SARMA
MR.S KHAN
THE NATIONAL INSURANCE COMPANY MR A DUTTA
LTD MRS. P M DUTTA

Versus
SRI ARUN SAHA and 2 ORS
SABITA KARMAKAR
Versus
THE REGIONAL MANAGER NATIONAL
INSURANCE CO. LTD

MR. A R AGARWALA

HIRAKJYOTI BORA MR. R C DAS
Versus MR S C DAS
NATIONAL INSURANCE CO. LTD AND 2 MR P BURAGOHAIN
ORS
NATIONAL INSURANCE COMPANY LTD MR. K K BHATRA
Versus MR. R K BHATRA
SMTI REKHA SARKAR MR. A SAIKIA
MS P HUJURI
MD SAHIDUR RAHMAN MR. S BHUYAN
Versus MR. B GOSWAMI
NATIONAL INSURANCE CO. LTD AND 4
ORS
SANGITA GAUR AND 2 ORS MR. S RAHMAN
Versus
NATIONAL INSURANCE COMPANY LTD
AND 2 ORS
THE NATIONAL INSURANCE COMPANY MS. R D MOZUMDAR
LIMITED MS. C MOZUMDAR
Versus MR. S P SHARMA
SRI RUBAL CHANDRA BRAHMA and ANR
NATIONAL INSURANCE CO. LTD. MR. K K BHATRA
Versus MR. R K BHATRA
SMT. MALATI RAY AND 2 ORS MR. A SAIKIA
MS RIMPI DUTTA

MRS. S ROY

MS | DAS

MR. A M KHAN
MR.A AHMED R-4

MR.A DUTTA(R-1)
MRS.P M DUTTA(R-1)

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

A KALITA

R KATHAKATIA

MR. S RAHMAN
FOR CAVEATOR

MR. R GOSWAMI
MS.S ROY

MS. M SAIKIA

MS. A DAS

MS. P BORTHAKUR
MS.A THAKURIA

MR. A DUTTA (R1)
MRS. P M DUTTA (R1)

MR. S C BISWAS (R1, R2)
MR. A HUSSAIN (R3)
MR. F A HASSAN (R1, R2)

MR. B K PURKAYASTHA
MS. M BARUAH

MR S S SHARMA
MS. L SHARMA
MR. B ) MUKHERJEE

MR. S RAHMAN (R1, R2)
MR. B CHOWDHURY (R3)
MR. A C AZAD (R3)

MR. R K BHATRA
MS. S BURAGOHAIN

MR. B K PURKAYASTHA
(R1)

MS. M BORUAH (R1)

L KALITA (R1)

MR. R K MUSHAHARY
MD. ] U AHMED
MR H HOQUE

MR S DAS
FOR CAVEATOR
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26 MACApp./933/2018 NATIONAL INSURANCE COMPANY MS. R D MOZUMDAR MR. Z IQBAL (R1-R3)
WITH LCR LIMITED MS. C MOZUMDAR MR. S RAHMAN (R1-R3)
Versus MR. S P SHARMA
SMTI. DALIMI KALITA AND 4 ORS
27 L.A.(Civil)/1780/2017 THE NATIONAL INSURANCE CO. LTD. MS.R D MOZUMDAR MR.] U AHMEDR- 1,2and3
MACApp./293237/2017 (Filing No) Versus MS.C MOZUMDAR MR. N K MURRY (R5)
SMTI TUNTRI NARZARY and 4 ORS, MR.S P SHARMA MR.R K MUSHAHARY(R-
1,2&3)
28 1.A.(Civil)/1859/2017 SMTI TUNTRI NAEZARY and 2 ORS, MR.] U AHMED
in MAC.APP. SL.NO.---- Versus MR.R K MUSHAHARY
DIVISIONAL MANAGER and 3 ORS, MR H HOQUE
29 LA.(Civil)/3721/2017 THE NATIONAL INSURANCE COMPANY MS.R D MOZUMDAR MRS CDAS,R 1,2 AND 3
in MACApp./559/2017 LIMITED MS.C MOZUMDAR MR P BURAGOHAIN, R 1,2
Versus MR.S P SHARMA AND 3
SMTI KABITA SAIKIA and 3 ORS
WITH
MACApp./559/2017 THE NATIONAL INSURANCE COMPANY MS.R D MOZUMDAR MRS CDAS,R1,2AND 3
LIMITED MS.C MOZUMDAR MR P BURAGOHAIN, R 1,2
Versus MR.S P SHARMA AND 3
SMTI KABITA SAIKIA and 3 ORS
30 LA.(Civil)/1174/2018 NATIONAL INSURANCE COMPANY LTD. MR S S SHARMA MR. S P UPADHYAYA
MACApp./83/2014 (Disposed) Versus MR G JALAN
SMT. BAKUL RANI SARKAR AND 2 ORS MS. F KHAN
MR. B | MUKHERJEE
MS. L SARMA
31 MFA/35/2013 NATIONAL INSURANCE CO LTD MS.R D MOZUMDAR MR.J SINGH
Versus MSS ACHARJEE MR.G UDDIN(R-2)
JADU GOGOI and ANR MR.D CHAKRABORTY
MR.B U LASKAR
MR.A UDDIN(R-2)
MR.S DUTTA
MS.F INTAZ(R-2)
MS.M BURAGOHAIN(R-2)
MR.J ] BAKSH
MD.A SHEIKH(R-2)
32 MFA/21/2015 NATIONAL INSURANCE COMPANY LTD.  MR.R C PAUL MR.A R AGARWALAR-1to3
Versus MS.S ROY
MORIYOM KHATUN and 3 ORS
LEAVE NOTE OF ADVOCATES FOR 13/07/2019
1) MR. ] P SHARMA 17-06-2019 To  31-12-2019
2) MR. N N JHA 27-06-2019 To 16-07-2019
3) MS B PATHAK 27-06-2019 To  14-07-2019
4) MR. D DAS 27-06-2019 To  14-07-2019
5) MR. D DAS 27-06-2019 To 14-07-2019
6) MR. M RAHMAN 27-06-2019 To 14-07-2019
7) MD. H BHUYAN 01-07-2019 To 11-09-2019
8) MS ] H CHOUDHURY 01-07-2019 To 11-09-2019
9) MS. M JAIN 15-07-2019 To  20-07-2019
10) MR. R L YADAV 15-07-2019 To  28-07-2019
11) MS. K YADAV 15-07-2019 To  28-07-2019
12) MR. S K AGARWAL 14-07-2019 To 19-07-2019
13) MR. U K BORTHAKUR 15-07-2019 To  23-07-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
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[ For Saturday,13th July 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
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[AT 10:30 AM]

MR. SIDHANT DUTTA

BEFORE:
HONOURABLE MR. JUSTICE PRASANTA KUMAR DEKA
COURT NO: 4
[ORIENTAL INSURANCE CO. LTD.
CONCILIATORS:-
1) Ms. Rita Das Mozumdar
2) Ms. Purnima Baruah Bordoloil
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
HEARING
MACApp./134/2012 MRINALEE BHUYAN MS.M DEV MRS.B ACHARYA
Versus MS.D BORGOHAIN MR.S K GOSWAMI
NEW INDIA ASSURANCE CO LTD. and MS.K BARUAH MS.M CHOUDHURY
ORS MR.Z AHMED MR.A ACHARYA
MS.P DEB MR.D CHAKRABORTY
DR.Y K PHUKAN MS.S ACHARYYA
MR.S DUTTA
MACApp./84/2015 SRI RAJIB GOGOI MR.I A TALUKDAR MS.R D MOZUMDAR(R-3)
WITH LCR Versus MS.P BARMAN MS.C MOZUMDAR(R-3)
BIDYUT HAZARIKA and 2 ORS MS.P MAZUMDAR MS.P DASR-3
MACApp./160/2016 ORIENTAL INSURANCE CO. LTD MS. N MODI MR. A R AGARWALA
CAVT. NO. 1288/2015 Versus MR. M CHOUDHURY FOR CAVEATOR
SRI CHANDAN KUMAR GUPTA and 4 ORS MR. S DUTTA
MR. C SHARMA
MS P DIHINGIA

MACApp./16/2017 THE ORIENTAL INSURANCE CO. LTD. MS.R D MOZUMDAR MS.S B CHOUDHURY/(R-
WITH LCR Versus MS.C MOZUMDAR 10)
TAMINA BEGUM and 10 ORS, MR.S K DAS(R- 10)(R-11)
MS.R LAILA
MD.K ALI
MACApp./34/2017 THE ORIENTAL INSURANCE COMPANY MR.A DUTTA
WITH LCR LTD MRS.P M DUTTA
Versus
MUSSTT HAMIDA KHATUN and 3 ORS
MACApp./43/2017 ORIENTAL INSURANCE COMPANY MR. R C PAUL MS. N N AHMED (R-1 & 2)
WITH LCR LIMITED MR. T ISLAM (R-1 & 2)
Versus
(a) SMTI. USHA RANI BARUAH and 3 ORS
MACApp./118/2017 ORIENTAL INSURANCE CO. LTD., MS. M CHOUDHURY MR. ] U AHMED
WITH LCR Versus MR. D CHAKRABORTY MR. A ] SAIKIA (R-3)

SMT. DALE BALA WARY AND 3 ORS

MR. M CHOUDHURY
MR. S DUTTA

MRS. M BARMAN (R4)
MR. D K SHARMA (R4)

1/4



10

11

12

13

14

15

16

17

18

MACApp./177/2017
WITH LCR

MACApp./270/2017
WITH LCR

MACApp./377/2017

WITH
MACApp./365/2017

WITH LCR

MACApp./437/2017
WITH LCR

MACApp./506/2017
WITH LCR

MACApp./563/2017

WITH
MACApp./314/2017

WITH LCR

MACApp./90/2018
WITH LCR

MACApp./143/2018
WITH LCR

MACApp./374/2018
WITH LCR

SAHAR ALI
Versus
MD HANIF ALI N and 2 ORS

SRI NRIPEN LAHKAR
Versus

THE ORIENTAL INSURANCE CO. LTD and

2 ORS

SMT DIPANJALI BORAH and 2 ORS
Versus
SRI RAJIB BORAH and 2 ORS

ORIENTAL INSURANCE CO. LTD
Versus
DIPANJALI BORAH and 2 ORS

ORIENTAL INSURANCE CO. LTD
Versus
SMTI LUKU MONI BORAH and 4 ORS

ORIENTAL INSURANCE COMPANY
LIMITED

Versus
SRI KANAK CH NATH and ANR

ORIENTAL INSURANCE COMPANY
LIMITED

Versus
(a) SMTI. PRANATI DEB and 3 ORS

PRANATI DEB and ANR

Versus
THE ORIENTAL INSURANCE COMPANY
LIMITED and 2 ORS

SMT ANU TALUKDAR

Versus
THE ORIENTAL INSURANCE CO. LTD.
AND 3 ORS,

M/S ORIENTAL INSURANCE CO. LTD
Versus
SMTI DEVIMAYA TINSINA and ANR

ORIENTAL INSURANCE COMPANY
LIMITED
Versus

a) SMTI CHITRA BASUMATARY and 4 ORS

MR.S C BISWAS
MS.A DAS
MR.K ISLAM
MR.F A HASSAN

MR.A C MAHANTA
MR.B K JAIN
MS.M DASGUPTA

MR.H A AHMED
MR.R ALI

MS.F Y HUSSAIN
MS.R PEGU
MR.M B ISLAM

MS.N MODI

MR.M CHOUDHURY
MR.S DUTTA

MR.C SHARMA

MS.S THAKURIA
MR.SIDHANT DUTTA

MS.N MODI

MS.M CHOUDHURY
MR. N BARUAH
MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MR.R C PAUL
MR. S BASUMATARY

MR. R C PAUL
MR. A SAIKIA

MR.AT SARKAR
MR A K AHMED
MR.T AHMED
MR.K RAHMAN

MS. P C B NAIR
MR. S KJAIN

MR. B K JAIN

MS. P PATHAK
MS. T BORA

MS. S TALUKDAR

MR. R C PAUL
MR. A AHMED
MS L DAS

MR. R C PAUL

MS.N MODI(R-3)

MR.A ROSHID(R-1)

MS.M R DEVI(R-1)

MR.N KALITA(R-3)

MR.S DUTTA(Sr.Adv.)(R-3)
MR.S DUTTA(R-3)

MR.C SHARMA R-3

MR. S ALAM(R-1)

MR. R C PAUL
MS N RAJKONWAR

MS S MOCHAHARI
MS. M CHOUDHURY
MR. C SHARMA

MS M GAZLOO

MR.R ALI(R-1)
MR.M B ISLAM(R-1)

MR. S DAS
FOR CAVEATOR

M AHMED
MR D MONDAL (R1)
MR. P SARMA (R1)

MR. AT SARKAR

MR.R C PAUL(R-1)
MR.A SHAKIL R-1

MS. R D MOZUMDAR

MR. AN AHMED (R -2 & 3)
MS. M SAIKIA (R - 4)

MS. C MOZUMDAR

MS. P BORTHAKUR

MR. S P SHARMA

MR B C TALUKDAR

MR. M TALUKDAR

MR S CHOUDHURY (R2)
MR. K K DEKA (R2)

MR. P K SARMA (R2)

MR. S C BISWAS

MR. S C BISWAS

MR. R Deka

MR. M HUSSAIN

MS. K L R YANTHAN (R2)
MS A DAS

MR. F A HASSAN
MS | BORAH

MR. P S BISWAS (R2)
MS G RABHA

MS A BORAH

MS. D DUTTA (R2)
MS P MISHRA

MR. R DEY
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19

20

21

22

23

24

25

26

27

28

29

30

31

32

MACAPpp./459/2018

MACApp./577/2018

MACApp./633/2018
WITH LCR

MACApp./638/2018

MACAPpp./736/2018
WITH LCR

MACApp./13/2019

MACApp./61/2019

MACApp./117/2019

MACAPpP./213/2019

MACApp./227/2019

MACApp./281/2019

ILA.(Civil)/608/2016
in MAC.APP.SL.NO.----

.A.(Civil)/545/2018
in MACApp./102/2018

WITH
MACApp./102/2018

.A.(Civil)/2459/2018
in MACApp./617/2018

WITH
MACApp./617/2018

ORIENTAL INSURANCE COMPANY LTD

Versus
SAHAB ALl and 5 ORS

THE ORIENTAL INSURANCE CO. LTD

Versus

SRI RAM PRASAD AGARWALA AND 2 ORS
SMT SUMITRA KALITA AND ANR

Versus

M/S UNIVERSAL TRADING AND 2 ORS

THE ORIENTAL INSURANCE CO. LTD

Versus

SRI NARESH AGARWALLA AND 2 ORS

ROFIKA KHATUN
Versus

THE ORIENTAL INSURANCE CO. LTD AND

ANR

ORIENTAL INSURANCE COMPANY LTD

Versus

SMTI HIMA DEVI @ THAPA AND 4 ORS
THE ORIENTAL INSURANCE CO. LTD

Versus

SMT DASHAMI GHATOWAR AND 3 ORS
ORIENTAL INSURANCE COMPANY

LIMITED
Versus

SMTI ANITA PAUL AND 7 ORS
ORIENTAL INSURANCE COMPANY LTD.,

Versus

SMT. RIMA DEKA AND 5 ORS.
ORIENTAL INSURANCE CO. LTD.

Versus

SMTI MANOMANTI CHOUHAN and 4 ORS

THE ORIENTAL INSURANCE CO. LTD.,

Versus

SRI KHANINDRA MOHAN GOSWAMI AND

2 ORS

UNITED INDIA INSURANCE CO. LTD

Versus
FARAJ ALl and 2 ORS

THE ORIENTAL INSURANCE COMPANY

LTD
Versus
AMBIKA DAS AND 5 ORS

THE ORIENTAL INSURANCE COMPANY LT

Versus

SMT AMBIKA DAS and 5 ORS

MD MAKIBUR RAHMAN
Versus

M/S ORIENTAL INSURANCE COMPANY

LTD AND 2 ORS

MD MAKIBUR RAHMAN
Versus

M/S ORIENTAL INSURANCE COMPANY

LTD AND 2 ORS

MS.N MODI
MR.S DUTTA
MR. S DUTTA
MR.C SHARMA

MR. S K GOSWAMI
MR. R KATHKATIA

MR D MONDAL
MR. P SARMA

MR. S K GOSWAMI
MR. A KALITA

MR. A MANNAF
MR A HUSSAIN
MR. AS ALI

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MR. S K GOSWAMI
MR. A KALITA
MR. R SHARMA

MR. R C PAUL
MS. L DAS

MS. N MODI
MR. C SHARMA
MR. S DUTTA

MS. N MODI

MS. M CHOUDHURY
MR. S DUTTA

MR. C SHARMA

MR. SIDHANT DUTTA

MR. S K GOSWAMI
MR. R SHARMA

MR. S S SHARMA
MS. L SHARMA

MR. B | MUKHERJEE
MR A SHARMA

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MR D MONDAL
MR. P SARMA

MR D MONDAL
MR. P SARMA

MR.S AHMED(R- 1,2&3)
MR.F R CHOUDHURY(R-
1,2&3)

MR.Y ALI(R- 1,2&3)

MR. R BORUAH (R1)
MR. N DAS (R1)

MR S DUTTA (R3)

MR. C SHARMA (R3)
MR. S DUTTA (R3)

MR. R A HAZARIKA (R3)

MR. R BORUAH (R1)
MR. N DAS (R1)

MS S MOCHAHARI (R1)
MR SISHIR DUTTA (R1)
MS. M CHOUDHURY (R1)
MR. C SHARMA (R1)

MS M GAZLOO (R1)

MR A HUSSAIN (R1-R3)
MR. AT SARKAR (R1-R3)
MS. R RAHMAN (R1-R3)

MR. S DEKA (R-1)
MR. D TUMUNG
MS. ) BORO (R-1)

MR. N C DAS (R2)

MS. P BHATTACHARYA
(R1)

MR. T BARUAH (R2)
MR. A BORUA (R1)
MR. S SINGH (R1)

MR. P P DAS (R5, R6)
MR. R AHMED (R5, R6)

MR. P P DAS (R5, R6)
MR. R AHMED (R5, R6)
MS. R HAZARIKA (R1, R4)
MR. N DEBNATH (R1, R4)

MS. N MODI

MR SISHIR DUTTA
MS. M CHOUDHURY
MR. S DUTTA

MS M GAZLOO




33 MFA/12/2012 ORIENTAL INSURANCE CO. LTD. MS.M CHOUDHURY MR.S C BISWAS
Versus MR.M CHOUDHURY MS.K DEVI(R-1)
NIBHA RAJBHAR AND ANR MR.D CHAKRABORTY MR.P KATAKEY
MR.S DUTTA MS.R BARUAHR-1
MRS.R RONGMAI
MS.K DAS(R-1)
MRR BARMAN(R-1)
MR.S D CHOUDHURY
34 MFA/127/2013 ORIENTAL INSURANCE CO LTD MS.M CHOUDHURY MR.A R AGARWALA(R-1)
WITH LCR Versus MR.D CHAKRABORTY
KALAM HUSSAIN and ANR MR.S DUTTA
35 MFA/20/2016 ORIENTAL INSURANCE COMPANY MR.R C PAUL MR.K KONWAR(R-1)
WITH LCR LIMITED MR.B BISHAYAR-1
Versus MR.B U LASKAR(R-2)
SRI PARTHA PRATIM DAS and ANR
36 MFA/108/2016 ORIENTAL INSURANCE CO. LTD MS.N MODI MR.S C BISWAS
WITH LCR Versus MSP DEHINGIA MR.U K DASR-5
SMT. LALITA KALITA and 4 ORS MS.M CHOUDHURY MR.T ALI(R-5)
MR.S DUTTA MS.E SHITIRI
MR.C SHARMA MS.H BUZAR BARUAH(R-5)
MR.SIDHANT DUTTA MS.) BORAH
MS.A DAS
MR.S N KRISHNATRAYA(R-
5)
37 MFA/108/2017 ORIENTAL INSURANCE COMPANY MR.R C PAUL MR.B BISHAYA(R-1)
WITH LCR LIMITED MR. S BASUMATARY MR.B U LASKARR-1
Versus
YOUSHOB and ANR
38 MFA/36/2019 ORIENTAL INSURANCE COMPANY MR. R C PAUL MR.B BISHAYA(R-1)
LIMITED MR.B U LASKAR(R-1)
Versus MS. P PATHAK (R-2)
SRI HIRANYA BAYAN and ANR
LEAVE NOTE OF ADVOCATES FOR 13/07/2019
1) MR. )] P SHARMA 17-06-2019 To 31-12-2019
2) MR. N N JHA 27-06-2019 To 16-07-2019
3) MS B PATHAK 27-06-2019 To 14-07-2019
4) MR. D DAS 27-06-2019 To 14-07-2019
5) MR. D DAS 27-06-2019 To 14-07-2019
6) MR. M RAHMAN 27-06-2019 To 14-07-2019
7) MD. H BHUYAN 01-07-2019 To 11-09-2019
8) MS ] H CHOUDHURY 01-07-2019 To 11-09-2019
9) MS. M JAIN 15-07-2019 To  20-07-2019
10) MR. R L YADAV 15-07-2019 To  28-07-2019
11) MS. K YADAV 15-07-2019 To  28-07-2019
12) MR. S K AGARWAL 14-07-2019 To 19-07-2019
13) MR. U K BORTHAKUR 15-07-2019 To  23-07-2019
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[UNITED INDIA INSURANCE CO. LTD.

CONCILIATORS:-

1) Sri Rajesh Kr. Adhikari
2) Ms. Nirupama Baruah]

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

NATIONAL LOK ADALAT CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Saturday,13th July 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

COURT NO: 5

HONOURABLE MR. JUSTICE A)JIT BORTHAKUR

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 MACApp./188/2012
CAVT. NO. 704/2012

2 MACApp./85/2014
WITH LCR

3 MACApp./107/2015
WITH LCR

4 MACApp./222/2015

5  MACApp./244/2015
WITH LCR

6 MACApp./260/2015
WITH LCR

7 MACApp./267/2015
WITH LCR

HEARING

UNITED INDIA INSURANCE CO.LTD.,
Versus
MRS. MONIKA RABHA and ORS,

KRISHNA SINGH
Versus
NATIONAL INSURANCE CO. LTD.

SRI BHUBAN DAS
Versus
SRI KULENDRA DEKA and ANR

NOMI DAS
Versus

THE D.M, UNITED INDIA INSURANCE CO.

LTD and ANR.

SRI SUBOL HAZOWARY and ANR
Versus

THE DIVISIONAL MANAGER UNITED

INDIA INSURANCE CO. LTD and ANR

MUST RUPBHAN BEOWA
Versus

UNITED INDIA INSURANCE CO. LTD and 2

ORS

SMTI MONI MEDHI and 2 ORS
Versus

DIVISIONAL MANAGER, UNITED INDIA

INSURANCE CO. LTD.

MR.D K DAS
MR.R GOSWAMI
MR.I ALAM

MR.J KALITA
MRS PANDIT
MRT K BHATTACHARYYA

MR.M TALUKDAR
MS.D KALITA

MR M BEZBARUAH
MR.T PRADHAN
MR.R D LAL

MR.A LAL

MRB B BASUMATARY

MR.A R AGARWALA

MR.H R A CHOUDHURY
MR.A AHMED

MR.R A CHOUDHURY
MR.M ALAMGEER

MR. M TALUKDAR
MS. D KALITA

MR.T SK
MR.S M T CHISTIE
FOR CAVEATOR

MR.B C DAS
MR.R C PAUL
MR.R GOSWAMI
MR.S ISLAM(R-3)
MR.M DAS(R-3)
MR.S ROY

MR.K K DEY(R-2)
MRV K BAROOAHR-2

MR.K K DEY
MRV K BAROOAH

MR.A J SAIKIA(R-1)
MR.N N BHUYAN(R-1)
MR.U K DUTTA(R-1)
MR.B KAKATI(R-1)
MR.K BORAHR-1

MR.B K PURKAYASTHA(R-
1)
MS.K DEKA(R-1)

MR. M A SHEIKH(R-1)
MR. S BHUYAN(R-1)

MR. A DAS (R-1)

MR. R K BHARALI(R-1)
MR. R GOSWAMI(R-1)
MR. M HOSSAIN(R-1)
MS. M SAIKIA(R-1)

MS. P BORTHAKUR (R-1)
MR. K U AHMED(R-1)
MRS. B D SARMA(R-1)

1/4



10

11

12

13

14

15

16

17

18

19

20

21

22

23

MACApp./73/2016

MACApp./120/2016
WITH LCR

MACApp./121/2016

MACApp./161/2016
WITH LCR

MACAPpP./163/2016

MACApp./304/2016

MACApp./70/2017
WITH LCR

MACAPpp./154/2017
WITH LCR

MACApp./227/2017

MACApp./297/2017

WITH LCR

MACApp./406/2017

MACApp./16/2018

MACAPpp./224/2018
WITH LCR

MACApp./341/2018

MACApp./604/2018

MACApp./681/2018
WITH LCR

UNITED INDIA INSURANCE COMPANY LTD MR.S BHUYAN
Versus MR.R GOSWAMI

SMTI PREMODA DAS and 2 ORS MR.I ALAM
MS.M SAIKIA
SMTI BIMLA CHOWDHARY and ANR MR.A K GUPTA

Versus MR.R S MISHRA
THE NAME OF RESPONDENT No. 1 HAVE
BEEN STRUCK OUT

GAUTAM CHANDRA MR.P MAHANTA
Versus MS.D PAUL
MD. HANIFUDDIN and 2 ORS, MR.C M MAHANTA

MD KUDDUS ALl and 4 ORS MS.A BEGUM
Versus MR.S N TAMULI

THE UNITED INDIA INSURANCE CO. LTD MS.P K ZANNAT

and 2 ORS MS. A AHMED

MR.A RAHMAN

MD HABIBOR RAHMAN DEWAN MS.A BHANU
Versus MS.S P DAS

UNITED INDIA INSURANCE COMPANY LTD

and 2 ORS

SRI DHAN BAHADUR CHETRI MR.P SUNDI
Versus

SRI MANESWAR BORO and 4 ORS

UNITED INDIA INSURANCE CO. LTD MS.N MODI

Versus MS.M CHOUDHURY
MD SADDAM ALl and 2 ORS MR.S DUTTA
MR.C SHARMA
MR.SIDHANT DUTTA

MAZIDA BEGUM MR.T ] MAHANTA
Versus MS.P BHATTACHARYA
SRI GAJEN BARUAH and 3 ORS MR.A BHATTACHARYA

MUSLIM ALI and ANR MR.A R AGARWALA
Versus MR.S SINGH

THE REGIONAL MANAGER UNITED INDIA

INSURANCE COMPANY LIMITED and ANR

SMTI BALJIT KOUR and 4 ORS MS.S KHANIKAR
Versus MS.P BARUAH

THE GENERAL MANAGER THE UNITED MR.P BARUAH

INDIA INSURANCE CO. LTD

SRI ANSUMA BASUMATARY MR. S DEKA
Versus

THE UNITED INDIA INSURANCE CO LTD

and ANR

UNITED INDIA INSURANCE COMPANY MS. P BARTHAKUR

LIMITED MR. R GOSWAMI
Versus MS. M SAIKIA

PHULO BAYAN SEAL

SMTI MONTI RAY AND 3 ORS MR. K SARMA

Versus MR. M UDDIN
UNITED INDIA INSURANCE CO. LTD AND MR. M BARUAH
2 ORS

JYOTIRMOY SALOI MR.] MOLLAH
Versus MR.S ISLAM
THE UNITED INDIA INSURANCE CO. LTD

SMTI ANITA DAS MR. T ] MAHANTA

Versus MS. P BHATTACHARYA
M/S UNITED INDIA INSURANCE CO. LTD MR. S SINGH
AND 4 ORS MR. A BORUA
KHAGENDRA NATH SARMA MR. B C PATHAK
Versus MR. B PATHAK
KUNALJIT TALUKDAR AND 2 ORS MR H K GOGOI
MR. R THADANI

MR.T ] MAHANTA
MS.P BHATTACHARYA
MR.A BARUA

MR.A BHATTACHARYA
MR.S SINGH

MS.N MODI(R-3)

MR. S DUTTA

MR.C SHARMA(R-3)
MR.SIDHANT DUTTA(R-3)

MR.S K JAIN(R- 1&2)
MR.R C PAULR-3
MR. B K DAS (R1)

MR.R GOSWAMIR-1
MS.M SAIKIA(R-1)

MR. R GOSWAMI (R1)
MS. M SAIKIA (R1)
MS. P BORTHAKUR (R1)

MR.A AHMED(R-5)
MR.A DUTTA(R-4)
MRS.P M DUTTAR-4

MR.A T SARKARR-1
MR.A HUSSAIN(R-1)

MR.A AHMEDR-4

MR.A TALUKDAR(R-1)
MR.K K BHATTA(R-1)
MS.J] TALUKDARR-1

MS.M CHOUDHURY

SK'S N MOHAMMAD
MRS. K BARPUZARI

MR. A CHAMUAH

MR. N SAIKIA

MR M R CHOUDHURY
MS. C MOZUMDAR

MR. S N KRISHNATRAYA
MR. S P SHARMA

MR. A TALUKDAR
MR. K K BHATTA
MRS. R DEVI

MR J JOHN

MS. ] TALUKDAR

MS. P DEBNATH (R1)
MD. A AHMED (R1)
MR. R C PAUL (R1)

MD. A AHMED (R1)
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24

25

26

27

28

29

30

31

32

33

34

MACAPpp./765/2018
WITH LCR

MACApp./790/2018
WITH LCR

MACApp./1016/2018
WITH LCR

MACApp./41/2019
WITH LCR

MACAPpp./287/2019

MACApp./298/2019

I.LA.(Civil)/390/2018
in MACApp./69/2018

WITH
MACApp./69/2018

I.A.(Civil)/1688/2018
in MACApp./388/2018

WITH
MACApp./388/2018

.A.(Civil)/2567/2018
in MACApp./652/2018

WITH
MACApp./652/2018

MFA/32/2012
WITH LCR

MFA/38/2015

NAYAN BARUAH
Versus

THE REGIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD AND ANR

PRAHARISINGHA AND ANR
Versus

THE REGIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD AND ANR

SABNAM BANIA AND 2 ORS
Versus

THE REGIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD AND ANR

FULMONI BEGUM AND 3 ORS

Versus

THE REGIONAL MANAGER THE UNITED
INDIA INSURANCE CO. LTD AND ANR

SMT BINU DEVI
Versus

DIVISIONAL MANAGER UNITED INDIA
INSURANCE CO LTD. and ANR.

UNITED INDIA INSURANCE CO. LTD

Versus

SMTI ANU BORAH and 3 ORS

MD SHAHJAHAN AMIN
Versus

THE UNITED INDIA INSURANCE

COMPANY

MD SHAHJAHAN AMIN
Versus

THE UNITED INDIA INSURANCE

COMPANY LTD

SRI DADU BORA @ SRI MANORANJAN

BORA (INJURED )
Versus

SRI MADHAB BORA AND 2 ORS

SRI DADU BORA @ SRI MANORANJAN

BORA
Versus

SRI MADHAB BORA AND 2 ORS

SMT ARCHANA DAS
Versus

THE REGIONAL MANAGER UNITED INDIA
INSURANCE COMPANY LIMITED AND 2

ORS

SMT ARCHANA DAS
Versus

THE REGIONAL MANAGER UNITED INDIA
INSURANCE COMPANY LIMITED AND 2

ORS

ON THE DEATH OF GOLAP CHANDRA

SAHU
Versus

UNITED INDIA INSURANCE COMPANY

AND ORS

UNITED INDIA INSURANCE CO. LTD.

Versus
INARA BEWA and 5 ORS.

MR. A R AGARWALA

MR. A R AGARWALA

MR. A R AGARWALA

MR. A R AGARWALA

MR. M TALUKDAR
MS. INDRANEE SARMA

MR. S DUTTA

MS. M CHOUDHURY
MR. C SHARMA

MS. P DIHINGIA

MR. SIDHANT DUTTA

MR A R BHUYAN
MR. M Al HUSSAIN
MR M U AHMED
MR. KR ISLAM

MR A R BHUYAN
MR M A | HUSSIN
MR KR ISLAM
MR M U AHMED

MS P C B NAIR
MR. S KJAIN

MR. N DEKA

MS. S TALUKDAR

MS P C B NAIR
MR. S KJAIN

MR. N DEKA

MS. S TALUKDAR

MRS. S ROY
MS | DAS

MRS. S ROY
MS | DAS

MS.B CHOUDHURY
MR.S SAHU

MR.A J SAIKIA
MR.U K DUTTA
MR.K BORA
MRN BHUYAN

MS S MOCHAHARI (R1)
MR SISHIR DUTTA (R1)
MS. M CHOUDHURY (R1)
MR. C SHARMA (R1)

MR. SIDHANT DUTTA (R1)
MS M GAZLOO (R1)

MS S MOCHAHARI (R1)
MR SISHIR DUTTA (R1)
MS. M CHOUDHURY (R1)
MR. C SHARMA (R1)

MR. SIDHANT DUTTA (R1)
MS M GAZLOO (R1)

MR. S DUTTA (R1)
MRS. S ROY (R1)
MS. | DAS (R1)

MR. K K DEY (R1)
MR V K BAROOAH (R1)

MRS. K DEKA (R-1)

MR. B K PURKAYASTHA(R-
1)

MS. N M SARMA (R-1)

MR. | AHMED (R3)

MR. S K TALUKDAR (R1 &
R2)

MS. H DAS (R1 & R2)

MR. D BANIA (R1 & R2)

MR. DILIP DEY (R2)
MR. R C PAUL (R1)
MS L DAS (R1)

MR. DILIP DEY (R2)
MR. R C PAUL (R1)
MS L DAS (R1)

MR. R GOSWAMI (R3)
MS. M SAIKIA (R3)
MS. P BORTHAKUR (R3)

MD. A AHMED (R1)

MS.N MODI

MS.M CHOUDHURY
MR.S DUTTA

MR.C SHARMA
MSP DIHINGIA

MR. M AHMED
MR. M HASHAN
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35 MFA/172/2017 M/S UNITED INDIA INSURANCE CO. LTD. MR.A AHMED MS U DAS
WITH LCR Versus MR.D DUTTA
MD. RUPCHAN ALI and ANR,
36 MFA/13/2018 M/S UNITED INDIA INSURANCE CO LTD  MR. A AHMED MR. S K SINGHA (R2)
WITH LCR Versus MR. B KUMAR (R2)
SRI MANJUR ALI and ANR
37 MFA/27/2018 M/S UNITED INDIA INSURANCE CO. LTD. MD. A AHMED MR. A DUTTA
Versus
BISWANATH BOKTA and 3 ORS
38 MFA/29/2019 M/S UNITED INDIA INSURANCE CO. LTD. MD. A AHMED MS. U DAS (R-2)
Versus MR. D P DUTTA (R-2)
MD. SUBUR UDDIN and ANR,
39 MFA/87/2019 M/S UNITED INDIA INSURANCE CO. LTD. MD. A AHMED MS. U DAS (R-2)
Versus MR. D P DUTTA
MD. AYNAL HAQUE and ANR
LEAVE NOTE OF ADVOCATES FOR 13/07/2019
1) MR. )] P SHARMA 17-06-2019 To  31-12-2019
2) MR. N N JHA 27-06-2019 To 16-07-2019
3) MS B PATHAK 27-06-2019 To 14-07-2019
4) MR. D DAS 27-06-2019 To 14-07-2019
5) MR. D DAS 27-06-2019 To 14-07-2019
6) MR. M RAHMAN 27-06-2019 To 14-07-2019
7) MD. H BHUYAN 01-07-2019 To 11-09-2019
8) MS ] H CHOUDHURY 01-07-2019 To 11-09-2019
9) MS. M JAIN 15-07-2019 To  20-07-2019
10) MR. R L YADAV 15-07-2019 To  28-07-2019
11) MS. K YADAV 15-07-2019 To  28-07-2019
12) MR. S K AGARWAL 14-07-2019 To 19-07-2019
13) MR. U K BORTHAKUR 15-07-2019 To  23-07-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Saturday,13th July 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

MACApp./243/2016 MRS AHYALLA DAS and ANR
WITH LCR Versus

SRI GONESH SARMAH and 2 ORS
MACApp./378/2016 CHANDAN KRISHNA BORO

Versus

THE BAJAJ ALLIANZ GENERAL

INSURANCE CO. LTD. and ANR,
MACApp./65/2017 GOLAYNUR BIBI
WITH LCR Versus

AIJUDDIN MONDAL and ANR
MACApp./201/2017 BANESHA BIBI and 4 ORS
WITH LCR Versus

MD JAHIDUR ISLAM and ANR

MR.P MAHANTA
MR.C M MAHANTA
MS.D PAUL

MR.A D CHOUDHURY
MR. S DEKA

MR.D CHOUDHURY
MR. P DUTTA

MR.T CHAKRABORTY

MS.K DEVI

MS.R BARUAH
MR.D CHOUDHURY
MR.K DAS

MR.A R AGARWALA

BEFORE:
HONOURABLE MR. JUSTICE MIR ALFAZ ALI
COURT NO: 6
[NEW INDIA ASSURANCE CO. LTD., H.D.F.C. ERGO
GENERAL INSURANCE CO. LTD., RELIANCE GENERAL
INSURANCE, BAJA) ALLIANZ GENERAL INSURANCE,
ICICI LOMBARD GENERAL INSURANCE & THE
CHOLAMANDALAM M S GENERAL INSURANCE CO. LTD.
CONCILIATORS:-
1) Ms. Nikita Barooah
2) Sri Binod Kr. Singh]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
HEARING
MACApp./15/2012 MAMTA BAGARIA MR.M TALUKDAR MS.M CHOUDHURY
WITH LCR Versus MR.A R AGARWALA MR.B GOGOI
NEW INDIA ASSURANCE CO. LTD. and MR.B K BORAH MR.D CHAKRABORTY
ORS, MR.R K AGARWALA MR.S DUTTA
MR.P PATOWARY
MACApp./275/2014 SAHERA BIBI MR.A R AGARWALA MR.K K BHATRA(R-2)
WITH LCR Versus MR.P PATOWARY MR.R K BHATRA(R-2)
PRADIP PAUL and ANR MR.A AHMED(R-2)
MS.P HUJURI(R-2)
MS.S DASR-2
MACApp./111/2015 SMTI MEENA DEVI @ MEENA BHATTARI MR. M TALUKDAR MRS. B ACHARYA (R3)
WITH LCR and 2 ORS MS. D KALITA MR. A ACHARYA (R3)
Versus MR. M K HUSSAIN (R1)
MD AKKAS ALl and 2 ORS MS. S Y AHMED (R1)
MS. K SHARMA (R1)
MACApp./202/2016 BAJA] ALLIANCE GENERAL INSURANCE MR.S S SHARMA MR.T ISLAM
CAVT. NO. 1072/2015 CO. LTD. MS.L SHARMA MS.A BEGUM
WITH LCR Versus MR.B ] MUKHERJEE MS.S PARBIN
PAWAN KUMAR AGARWALA MR A SHARMA MR.N DUBEY
FOR CAVEATOR

MR.R K BHATRA(R-3)
MR.B K DASR- 1and2
MS.P HUJURI(R-3)
MS.S DAS(R-3)

MR.R GOSWAMI(R-1)
MS.P BORTHAKUR(R-1)
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10

11

12

13

14

15

16

17

18

19

20

21

22

MACApp./222/2017

MACApp./269/2017
WITH LCR

MACApp./397/2017
WITH LCR

MACApp./412/2017
WITH LCR

MACApp./434/2017
WITH LCR

MACApp./452/2017

MACApp./120/2018

MACApp./171/2018
WITH LCR

MACAPpp./186/2018
WITH LCR

MACApp./293/2018

WITH
MACApp./628/2018

WITH LCR

MACApp./301/2018
WITH LCR

MACAPpp./317/2018
WITH LCR

MACApp./476/2018
WITH LCR

SRIMATI ARATI HALOI
Versus
RAJESH PRASAD SAH and 4 ORS,

SRI KRISHNA SARMAH
Versus
SRI PRABAL DOLEY and 2 ORS

SMT AIKAN DEKA
Versus
SMT ANIMA KALITA and ANR

SRI HEMANTA DEKA

Versus
THE NEW INDIA ASSURANCE CO. LTD
and 2 ORS

MD. HARUS ALI CHOUDHURY and ANR
Versus
BABATOSH KAR and 2 ORS

M/S HDFC ERGO GEN INS CO LTD
Versus
SRI BINOD KHARIA and 2 ORS

NABAJYOTI MEDHI

Versus
THE NEW INDIA ASSURANCE CO. LTD
AND 2 ORS

SMTI NIRMALI RAMCHIARY
Versus
THE REGIONAL MANAGER

SMTI ANJANA DAS

Versus
THE NEW INDIA ASSURANCE CO. LTD
AND 2 ORS

THE NEW INDIA ASSURANCE CO. LTD
Versus
RAJU RABHA AND ANR

RAJU RABHA

Versus
NEW INDIA ASSURANCE CO. LTD AND 2
ORS

NEW INDIA ASSURANCE COMPANY
LIMITED

Versus
SMTI MAMPI DAS GUPTA AND 3 ORS

PRAHLAD DAS AND ANR

Versus
THE DIVISIONAL MANAGER BAJA)
ALLIANZ GENERAL INSURANCE CO LTD
AND 2 ORS

M/S NEW INDIA ASSURANCE CO. LTD
Versus
SMTI KABITA DEVI and 2 ORS

MR. D SAIKIA
MR. R BARUAH
MR. KK DUTTA
MR. B GOGOI
MR. P NAYAK
MR. A DEKA

MR.S K JAIN
MR.B K JAIN
MR.G ] SHARMA
MS.P C B NAIR

MR.A R AGARWALA

MR.D GOSWAMI
MR. S DEKA
MR. P DUTTA

MR.M TALUKDAR
MS.D KALITA

MR. K K BHATRA
MR. A TALUKDAR

MS. L SHARMA

MR. K K BHATTACHARYYA
MR. J JOHN

MR H BARUAH
MR. N K DEKA

MS. K PATGIRI
MS. A G CHOUDHURY
MR. K PATGIRI

MS. S KHANIKAR
MR. S SHARMA

MR. M P SARMA
MS. B M CHETRI

MR. A J SAIKIA
MR. U K DUTTA
MR. B KAKATI
MR. K BORAH

MR. M TALUKDAR
MR. M UDDIN
MR. A SHAKIL

MR. A TALUKDAR
MR. K K BHATTA
MR J JOHN
MS. | TALUKDAR
MS. R DEVI

MR. B BISHAYA
MR. B U LASKAR

MRS L SHARMA
MR. A TALUKDAR
MR. K K BHATTA
MR J JOHN

MS. C MOZUMDAR (R5)
MR. S P SHARMA (R5)

MS.R D MOZUMDAR(R-3)
MS.C MOZUMDAR R-3
MR.S P SHARMA(R-3)

MR.A TALUKDAR(R-2)
MR.K K BHATTA(R-2)
MR.J JOHNR-2

MR.S P DAS(R-2)

MR.S DUTTA(Sr.Adv.)(R-1)
MR.S DUTTA(R-1)

MR.C SHARMA(R-1)

MS.P DAS(R-2)

MR.A DEKAR-2

MS.R D MOZUMDAR(R-3)
MRAHMR
CHOUDHURY(R- 1)

MR.J LASKARR-2

MS. A BARUAH
MR. S P CHITTAWAT
MR. P DEKA

MR. A CHETIA

MS. D SWAMI

MS. ] GOSWAMI

MR. K K BHATTA (R1)
MR J JOHN (R1)

MS JONA TALUKDAR (R1)
MS. R DEVI (R1)

MS. N MODI

MR SISHIR DUTTA
MR. S RANA

MR. C SHARMA
MR. S DUTTA

MR. | RAHMAN

MR. S DIHINGIA (R3)
MR. R GOSWAMI (R1)
MS. P BHUYAN (R3)
MS. M SAIKIA (R1)

MS. P BORTHAKUR (R1)

MR. M TALUKDAR

MR H DAS (R 2)

MS. U HAZARIKA (R 2)
MR. A SHAKIL

MR. R K BARUAH

MR H DAS (R2)

MR. D ] KACHARI (R3)
MR. D BHUYAN (R3)
MR. R ] BARUA (R3)

MR. A KHAN (R1)
MR. M DUTTA (R1)

MR. R ALI

MR. R GOSWAMI
MS. M SAIKIA

MS. F Y HUSSAIN
MS. P BORTHAKUR

MR. ] AHMED (R3)
MR. K ALI (R1, R2)
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23

24

25

26

27

28

29

30

31

32

MACAPpp./674/2018
WITH LCR

MACApp./696/2018
WITH LCR

MACApp./717/2018
WITH LCR

MACApp./746/2018
WITH LCR

MACAPpp./939/2018

MACApp./977/2018

[.A.(Civil)/1328/2016
in MC/2692/2013

WITH
MC/2692/2013

.A.(Civil)/2023/2018
in MACApp./527/2018

WITH
MACApp./527/2018

I.LA.(Civil)/1769/2019
in MACApp./598/2019

WITH
MACApp./598/2019
(Filing Number)

MFA/48/2014
WITH LCR

THE RELIANCE GENERAL INSURANCE CO.

LTD
Versus
SMTI REGINA MAWI AND 4 ORS

PINBAS D. SANGMA
Versus
THE REGIONAL MANAGER AND ANR

PARBIN SULTANA AND 4 ORS
Versus

M/S NEW INDIA ASSURANCE CO. LTD.

AND 3 ORS

SMTI LILA RABHA

Versus
NEW INDIA ASSURANCE COMPANY
LIMITED

MD MONOWAR ALI AHMED

Versus
THE REGIONAL MANAGER NEW INDIA
ASSURANCE CO. LTD AND ANR

NILAKSHI SAIKIA AND 2 ORS

Versus
THE REGIONAL MANAGER NEW INDIA
ASSURANCE CO. LTD AND ANR

NEW INDIA ASSURANCE CO. LTD.,,
Versus
SMTI BABLI NAG and 4 ORS,

NEW INDIA ASSURANCE CO. LTD.,
Versus
BABLI NAG and ANR,

CHOLAMANDALAM MS GENERAL
INSURANCE CO. LTD

Versus
REJIA BEGUM

CHOLAMANDALAM MS GENERAL
INSURANCE CO. LTD

Versus
REJIA BEGUM

NEW INDIA ASSURANCE COMPANY LTD.,

Versus
SMTI. MOUSUMI PRABHAT BORAH
BARUAH AND 5 ORS

NEW INDIA ASSURANCE COMPANY LTD
Versus

SMTI MOUSUMI PRABHAT BORAH

BARUAH AND 5 ORS

NEW INDIA ASSURANCE CO. LTD.
Versus
PRASANTA DAS and ANR.

MR. R GOSWAMI
MS. M SAIKIA
MS. P BORTHAKUR

MR. A R AGARWALA

MR. Z IQBAL
MR D MONDAL
MR. P SARMA

MR. S RAHMAN
MR. M UDDIN

MR. A R AGARWALA

MR. A R AGARWALA

MR. A TALUKDAR

MR. K K BHATTA

MR. K K BHATTACHARYYA
MS. L SARMA

MR.A TALUKDAR

MR.K K BHATTA

MR.K K BHATTACHARYYA
MS.L SARMA

MR. K K BHATTA
MS. ] TALUKDAR
MS. R DEVI

MR. K K BHATTA
MS. ) TALUKDAR
MS. R DEVI

MR. R GOSWAMI
MS. M SAIKIA
MS. P BORTHAKUR

MR.R K BHATRA
MS.A BORA
MS.P HUJURI
MR A SAIKIA

MR.SKJAIN(R1-4)

MD. S | AHMED (R - 5)
MR. R N D SARMA (R - 5)
MS. P C BARNALI NAIR (R
1- 4)

MS. S TALUKDAR (R 1 - 4)
MS. N MODI (R1)

MR SISHIR DUTTA (R1)
MR. SIDHANT DUTTA (R1)

MR. K K BHATTA (R1)
MR J JOHN (R1)
MS JONA TALUKDAR (R1)

MR. S H RAHMAN (R2)
MR. S MUKTAR (R2)
MR. A J SAIKIA (R1)
MR. S RAHMAN (R2)
MR. U K DUTTA (R1)
MR. B KAKATI (R1)
MS B KASSHYAP (R1)

MR SISHIR DUTTA (R1)
MR. C SHARMA (R1)
MR. S DUTTA (R1)

MR. M DUTTA
MD. A KHAN

MR.M DUTTA
MD.A KHAN

MR. S AHMED
MR J ISLAM
(R1,R2,R3,R4,R5)
MR. A HUSSAIN
(R1,R2,R3,R4,R5)
MR. S Z RAHMAN
(R1,R2,R3,R4,R5)

MR.K KONWARR-1
MR.S ISLAM(R-2)

MR.B BISHAYA(R-1)
MR.A CHOUDHURY(R-2)
MR.K K TALUKDAR(R-1)
MS.M KONCH(R-2)
MS.R BEGOM(R-2)
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LEAVE NOTE OF ADVOCATES FOR 13/07/2019

1) MR. ) P SHARMA 17-06-2019 To  31-12-2019
2) MR. N N JHA 27-06-2019 To 16-07-2019
3) MS B PATHAK 27-06-2019 To  14-07-2019
4) MR. D DAS 27-06-2019 To  14-07-2019
5) MR. D DAS 27-06-2019 To 14-07-2019
6) MR. M RAHMAN 27-06-2019 To  14-07-2019
7) MD. H BHUYAN 01-07-2019 To 11-09-2019
8) MS ] H CHOUDHURY 01-07-2019 To 11-09-2019
9) MS. M JAIN 15-07-2019 To 20-07-2019
10) MR. R L YADAV 15-07-2019 To  28-07-2019
11) MS. K YADAV 15-07-2019 To  28-07-2019
12) MR. S K AGARWAL 14-07-2019 To 19-07-2019
13) MR. U K BORTHAKUR 15-07-2019 To  23-07-2019
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